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Qi^iqinai Application No. 297 of 2000

Jabalpur, this the 1st (jay of iipril 2 0 03.

Hbn'ble Mr. Shanker Raju - Member (Judicial^
Hon'ble Mr. R.K. Upadhyaya- Member (Admnv.)

R.K. Totre, S/o Shri K.S. Totre
aged about 57 years. Chief
Telephone Supervisor, F.R.S.
City, Bhopal.

(By Advocate - shri S.K. Magpal)
VERSUS

APPLICAHT

1. Union of India, Through
Secretary, Department of
Telecom Service, Sancter
Bhivan, New Delhi.

2. General Msnager,Telecom,
Bhopal.

3 » Divis ionai Engineer
(Administration^, Office
of General Manager, T&D,
Bhopal,

(By Advocate - shri S.A. Dharmadhikari)
RSSFJNDENTS

(ORDER) oral

By shanker Raju, Member (J)

^ As the impugned order has been withdrav/n, as

by the respondents through their ma No. 333/2003,

OA is rendered infructuous and is accordingly dismissed.

(shanker RAJU)
member (J)

(R.K. upadhyaya)
member (a)

'SA'^

-o'' >1.■[S> 0 7
)  U'

0'

n

(i) jr- ^ ----rrrr
/tdu

317'




